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Smill Car Project
160 SHRI ATAL BIHARI
VAJPAYLE :
SHRIR S PANDIY -

Will the MINISTER OF INDUSTRIAL
OF DEVELOPMFNT (AUDYOGIK VIKAS
MANTRD be pleased to state :

(a) the progress made in regard to the
establishment of the small car prosect; and

(b) whether licence has been granted
to any party ?
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THE DLPUTY MINISTFR IN THE
MINISTRY Or INDUSTRIAL  DJ VL-
LOPMENT (AUDYQGIK VIKAS MAN-
TRALAYA MCN UP MANTRD) (SHRI
SINDDHFSHWAR PRASHAD) a) In
pursuance of the decision of Government
to establish additional capacity of 50,000
cars per annum 1 the public <ector bised
on a proven fureign design, offers of colla-
boration had buen wnvited from interested
car manutacturers i forogn  counties In
responce, offcrs of colluboration had been
receved frem the followmg 8 firms --

1 Regie Nationile Des Usiners Renault,
T'rance

2, MJs Fut SP A ltaly-

3 M/s. Nisan Motor Co, 1td,
Japan.

4, M/s Ford Products Co, Austira-
ha

5. M/s. Volkswagen, West Germany
6. M/s Toyo Kogyo, Japan
7. Mjs Alfa Romeo, Italy

8. M/s. Zastava, Yugoslavia

Afier examination of these offers from
various angles, it was found that the propo-
sals submutted by the parties mentioned at
S. Nos.(5) to (8) did not pime facie offer a
suitable basis for further consideration
These parlies have been informed accor-
dingly.

The offers submuted by the parties men-
tioned at 8. No. (1) to (4) above are being
examined further.

{b) In regard to the schemes of the
parties in the private sector for the manu.
facture of passenger cars, Government had
decided to issue letters of ntent to such
of the partles in the privale sector a3
ave prepared ¢o take up the manufacture of
ougs based on completely indigenous designs
and withont requiring imports or allocation
of foroign exchasge. In pursuance of this,
declsion, two parties fo the private sector
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have becn granted letters of intent for the
manufacture of passenger cars subject to
certain conditions  These letters of intent
will be converted nto industrial lcences
after the parties have fuifilled the conditions
of the letters of ntent

Quality Control in Industries

161 SHRI B K DASCHOWDHURY :
Will the MINISIIR OF INDUSTRIAL
DLEVLI OPMINT  (AUDYOGIK VIKAS
MANTRI) be pleased to state @

(a) whethe: t'e attention of Govern-
ment has been drawn to the views expres-
sed by Dr C R Rao of the Indian Statistical
Institute that quabty conttol in India was
the concetn of cverybody but the responsi-
bility of none ; and

(b) 1f so whether Government propose
to evolve a saitable machinery to ensure
that quahty control 1s mtrtoduccd in all
mdustries ?

THE MINISTLR OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MINT (AUDYOGIK VIKAS MANTRA-
LAYA MIN RAJYA MANTRI (StIRI
GHANSHYAM 0OZA) : (a) While review-
ing the progress that Quakty Control had
made 1n Indian mndustry, on the occassion
of the Fifth All India Conference on
Quaiity Control Qrganised by the Indian,
Statistical Institute in mid  March, 1971
Dr, CR. Ruo, Director, Rescarch and
Training, Indian Statistical Institute is re-
ported to have said that no serious attempts
have been made by those concerned to
nstitute quality controf on a national fevel
although the system had yielded consider-
able benefits,

(v) The Government exercise compulsory

Quality Control through the following legis-
lations i

0] P;mntion of Food Adulfration Act,
1954.

(i) The Drugs and Cosmetics Act, 1940,

(i) The Essentisl Commodities Act,
1935; and





